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The 18" April 2023
No. 10/Mu-e-Stamp-125/2017-2484--In exercise of the powers conferred by
Rule-4 of the Bihar e-Stamp Fees (Implementation by Agency) Rules, 2020 and Bihar e-
Court Fees (Implementation by Agency) Rules, 2018, the Governor of Bihar is pleased to
notify the Bihar State Cooperative Bank to work as a Central Record Keeping Agency for
printing and selling of non-judicial stamps and e-court fees under e-stamping system.
By order of the Governor of Bihar,
Niranjan Kumar,
Deputy Secretary to Governmentt.
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